FORM G

INVITATION FOR “EXPRESSION OF INTEREST “FOR
VICTOR BUILDWEL PRIVATE LIMITED OPERATING IN “REAL ESTATE
ACTIVITIES WITH OWN OR LEASED PROPERTY" AT NEW DELHI

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS

1. | Name of the corporate debtor along with | CD - Victor Buildwel Private Limited
PAN & CIN/ LLP No. PAN No. - AACCV2844A

CIN No. - U70109DL2006PTC151000

2. | Address of the registered office Registered office:

YC Co-Working space, 3t Floor, Plot
No.94, Dwarka, Sector - 13, opposite
metro station, near Radisson Blu Hotel,
N.S.I.T. Dwarka, New Delhi - 110078.
Address at which the books of
account are to be maintained

6th Floor, Plot No. 14A, Sector- 18,
Maruti Industrial Complex,
Gurugram, Haryana-122015.

3. | URL of website https:/ /ipvictorbuildwel.com/

4. | Details of place where majority of fixed | The corporate debtor has a lease hold
assets are located land at Plot No. 78 & 79, Pocket -1,

Sector Ecotech-1 (L.T. Park), Greater
Noida Industrial Development Area,
District Gautam Budh Nagar, Uttar
Pradesh.

) Installed capacity of main products/ | N.A.
services

6. | Quantity and value of main products/ | N.A.
services sold in last financial year

7. | Number of employees/ workmen As per information made available,

there are no employees/workmen.

8. | Further details including last available | Further details about the Corporate
financial statements (with schedules) of | Debtor or any additional information
two years, lists of creditors are available at | can be obtained from the Resolution
URL: Professional through the provided

email: ip.victorbuildwel@gmail.com

9. | Eligibility for resolution applicants under | The information can be obtained from

section 25(2)(h) of the Code is available at
URL:

the Resolution Professional through
email: ip.victorbuildwel@gmail.com




10. | Last date for receipt of expression of 17-07-2025
interest
11. | Date of issue of provisional list of 27-07-2025
prospective resolution applicants
12. | Last date for submission of objections to 01-08-2025
provisional list
13. | Date of issue of final list of prospective 11-08-2025
resolution applicants
14. | Date of issue of information 16-08-2025
memorandum, evaluation matrix and (subject to receipt of Non-Disclosure
request for resolution plans to prospective | Agreement by Eligible PRAs)
resolution applicants
15. | Last date for submission of resolution 15-09-2025
plans :
16. | Process email id to submit Expression of | ip.victorbuildwel@gmail.com
Interest
17. | Details of the corporate debtor’s The Corporate Debtor is registered
registration status as MSME with Ministry of Micro, Small and
Medium Enterprise (Udyam
Registration Number - UDYAM-DL-
10-0067128)

Further, refer Expression of Interest (EOI) Process Document available on the website of the

corporate

debtor at

https:/ /ipvictorbuildwel.com/ or

send an email to

ip.victorbuildwel@gmail.com for relevant dates and detailed Expression of Interest.

Date: 2nd July 2025
Place: Kolkata

.

For Victor Buildwel Private Limited

Bijay Murmuria, Authorised Insolvency Professional
Sumedha Management Solutions Private Limited
Resolution Professional of Victor Buildwel Private Limited
IBBI Regn. No.: IBBI/IPE-0020/IPA-1/2022-23/50023

AFA: AA1/50023/02/311225/20042 (Valid upto 31-12-2025)
Corresponding address and registered address with IBBI:
2B, Geetanjali Apartment, 8B Middleton Street,

Kolkata - 700071, West Bengal

Registered e-mail ID with IBBI: info@sumedhamangement.com
Process specific e-mail address: ip.victorbuildwel@gmail.com




KOLKATA | WEDNESDAY,2)uy20s Business Standard

Mikgrs ~ Makers Laboratories Limited & ISSIM H]WEH IlISTHlBIlII}I[ BI]MMIW LIMITED
— Cif: L24230MH1S84RL0033308 e Limited
Regd, O 64-, Kandivli ndusirial Estate, R
Kanidhd (W), Mumbai ~ 4000ET. el 022 ~ 2868 8544 ;
Bkt T Welshe: Bids are invited from eligible bidders for single stage twa envalopes
1. The &En Annuai General Megting (AGM) of te Mambers of Makers Laboratories | | bedding far

HH)-38/Kok-Part-11 2025-26,/01

Lirted ik be held on Friday, Bth Aegust, 2026 at 12.30 pm. Srough Video NI"‘Nn-l APDCLC /
Conferencing / Other Audio Visudl Means (VC/OAVM] in compiiznce wilth &l e ion of i "

FORM G

INVITATICN FOR "EXPRESSION OF INTEREST "
FOR VICTOR BUILDWEL PRIVATE LIMITED OPERATING
REAL ESY‘TE ACTIVITIES WITH OWN OR LEASED PROPERTY" AT NEW DELHI

Boaml:f Incia (Insciven

Rassiution Fmr.luh(

in the State of
Assam undeor Revamped Reforms Linked Results Based Distribution
Sector Scheme (ROSS, Addl, HH)" far electrification of six (06) nos.
villages of Kokrajhar District (Gossaigaon LAC) under Kokrajhar
Electrical Circle, APDCL,

NIT No. 2: APDEL/CGM (RE)/ADSS (Addl. HH}-39/Majuli-Part-11/2025-26/01
“Electrification of additianal un-elecirified househalds in the State of
#ssam under Revamped Reforms Linked Resufts Based Distribution Sector
Stheme (RDSS, Addl HH]” for electrification of twenty seven [27) nos.
willages of Majuli District (Majuli LAC] under lorhat Electrical Circle, APDCL
Interested bidders will be able to view & download the detalled
bedding documents in the website of APDCL www.apdclorg &
hitps:/ fwww.assamtenders.gov.in, the e-Procuroment System of Govt, of
Aszam woef. 03-07-2025. Interested Bidders ane reguired to create their
o user 10 & password in the e-tendering portal, If not created earlier.
Schedule to the Invitation of tender:
1. Bid validity:

2pplicabie peovisions of the Compankes Act, 2012 he Act) and ®w Fules made
thereunder and the SEBI (Listing Obligations and Disclasure Asquirements)
Feguiations, 2015 (SE8I Listing Raguiations} read with &l the appicabie circulars
an fhe rratte ksued by the Ministry of Comporahe Aféirs (MCA) and Securifies ang
Emnge Boar ol ma |5£EI| oy ime (o time fn 1rans4ct e business sal out in

g
mclm»er: for the purpme nlnun urn under Section 103 of the Act,

2. Incomplance with the aforesakd circutars, the Notice of the AGM and the Fnascial
Shaternents fo the fnantial yesr 2024-25 aking with e Aegirts of he Boand of
Diectors and Auditors and other documents rsquired to De altached theretn

1
altha Co acressEs stered
and Shars Transher Agents (A1) or Depostory Parlicpants (D). The aforesad
documents will 8lso be avadsble on the websits of the Company at
W makers|ata.com, the Stock Exchangs whers the shares of te Gompany an
fsted, i, BSE Limied (www bseinda.com) and Nationdl Securdies Deposiory
Services Lid. (NSDL) www.evoling ned.com.
The Company & pleassd b provice its memers with the Gciily o sxrcise their
fignt to vole on e sgends ilems as staed in e nolice of the Aol Ganeral
Meating by electrant means and the tesiness may be Tamsacted Srough the -
voling services ymmﬂeﬂ by National Securities Depository Limited (NSDL),
ArtdEnnaly, the Company
drieny the AGM (e-veting), Del!lec piocedurs ro: serree poating | e-votieg at the | | 2 Publishing & Download of Bid:
AN has besn proweded i the Motice of AGM which wil b2 sent by emall shorsy. 3. Pre-bid Meating:
Manner of registenng |/ pdating e-mail addness &5 well as bank detais: i sl ender:
A} Shares held in Physical Mads - Please send &0 small 10 the Company at | | & Starting Date af submission of tender:
com or R 2 mpms.matg.com | | 5 Last Date of submission of Tenders:
mentioning ihe Aegistered Foko Number, E-mai Address, sed-attested copy ol 6. Date of opening of Bid:
The praspective bidders are rquired to have their |

1 [Wame af the Corporate Debtor | CD - Vigtor Bulldwel Private Limited
alang with FAN & CINLLP Mo, [ PAN No. - AMCCVZE44A
CIN No. - IFHOSOLI006PTE 181000
T [Wadress of the regisiered ofice | Regiateed OFice ©
Ca-Warki , 3rd r, Pt Mo B4,
D, Saeind - 13, Sppas sl S,
rear Radi Holai, N.5..T. Dwarka,
D
drass at which the books of account are
0 be mainta
Gih Floar, Plot Mo. 144, Sector - 18,
Maruti_ Ingustrial Complex, Gurugram,
Haryana - 1220185,
3_|URL of weksia itpa:figvictorbulldwal.com!
. [Detaits of place where majority of Tl-e Cur Al Dubtar has & husae huld
fined assets are iocaisd NO 78 & 78, Pockal
T Pars), Goniler Nwalmuw
ovaloy e o Gautam Budh
|| Ry, O Pracah
5. [Inuslnd capaely of man poduds | FA.
nervicas
E [Quanlity ano value of mam [HA

ucts! services sokd n (a5
nancial year

i T FGraTion Maks s, T are
) s

INDIAN METALS & FERRO ALLOYS LIMITED
r Regd. Offica: |mamlu§ Bamikhal, P.O, Rasulgarh
Bﬁubﬂ!lﬁwﬂ‘ 751 014, Oy |ih: Tel: 491 674 2611000
lmfa Fac: 481 674 2580020, 25 -
Email: mail @imfa.in, m!m! www.imfain
Corporate ID: L271010R1961PLCO0042E
NOTICE TO THE MEMBERS OF
NNUAL GENERAL MEETING

1. Natice i herehy given that the Sixty Third Annual General Mesting of

Visual Means (“OAVM™) facility ta transact the Dusiness 25 st e s the
Hatice: cnuv:m'!n the AGH in compliance with the applicable provisions of
Companias Act, 2013 and Redas Iramed thareundar aed | me 5E8L h-smg

Circular Mos. 09/2024 dated 19th September 2024, m.md U\r the Ministry of
Corporite Afains ("MCA G-war‘] and SEBI Crwl& Mo, SEBL

POl 2RCIRA024/133 dated 24 cantiruaation with the
Circulars ssoed earier in this rwanﬂ rsEal Ceruiaes withaut the pimsical
presence of the Members at 8 common verue. 'rn: deemed venue for the 63rd
AGM shal b the Registensd OMice o the Comparry.

The Notice of the G3rd AGM and the Annual Report for the Financial fear
2024-2% including the financisl statemnents for the year ended 31st March
2035 (Arawal Report™) wil be sant anly by a-mail ta all thess Mambers,
wicay mal sckrests . cetfstaned mIL the: ComoRT) oF WY ther
respective Depes rticgantz ["Depository”), in accordance with the
MCA mmnu—.fq and the SEBI Circular, Members can join and particpate in the
&3 AGH traugh VE 1

v AGH and e i it Danl:lnaurm in the lectronic
voting or casting system during the 63rd
AGM are Drv\"dldinlhﬁ Nell“dlh. “Iﬂ II'JN Thi Notice would alsa

"

‘the PAN Gerd, Addrese proof {Aadhar Card / Vioter 10 Card / passport Atikty biE)
ontadd numder, hank ace icuars = (1, ﬂklh and Add)
S s e it | B i & o for s, e <
Interested bidders can contact the office of the CGM (RE), APDCL, for
necessary assistance.

B snam heiefin Dermat Mode : Pleass contaet your DP and fegister your & mai
aciiress and hank account detals in your domat acooumt as per the proces

mmm contain th regand to login credentials for shal
T iy o the Last date shares n physical et eleckrorie form, wha have not regstered their e-
s s e 2 sehadules) o yaurs, liss of fan Profozsianal threegh the mail sddress with DPs, Wernbers
of submission of Bid -wllm\s ane avaintle 8l URL mait. VIR for
1500 Hrs. of 03.-07-2025 il Tor resahition nnn‘E 3 o “nbg Ghkamed from thi qunmmmmm-o:mmcmﬂmm Bt The iatice af the &3rd
ooy er sacion zsﬂ hal Profassional |h-ough Emaa: AL and by b a he Company
1200 Hrs. of 04-07-2025 12 Seniacis o UL ggﬂuﬁullhlm il L, om0 i o wEESE o BSE Limitee L., Wi sginia,com 3
(70 |Cast dite Tor receial o expression | 17-07-200%
1100 Hrs. of 05-07-2025 [ |ofinterest ES h in physical lrlrm wnu e not registersd their
it Bt o e of cidsional 6 oF | 77-07-2075 w-mail addsesies with the Campany | Dapository can sbtain Notice of the
1630 Hrs. of 15-07-2025 Frasspectivn ré icants s AGH, Araual Rspart and / or lgin Gesals for josing th S3rd AGH
1500 Hrs. of 16-07-2025 TE[Last date for sy CRCETE through ViE/ O v g 9. by
h Y objncitng o provaiors (Bl i
R TR R TR L R B e Ll heatar g your nama, i complat
address,
T b el e BAN Card; fnd

A
mdum aual..sne« iy
Pl

e
ruaalulion pang E}‘E’ffm‘&aaﬂa:’"""”“‘”"‘ "

«©. Self attested stannnd copy of any document (such as ABDHAR - Card,
Dirving Licence, Election Identity Card, Fassport] in suppart of the address

N.B: Undersigned reserves the right to change/) el the

HRS LY i OF. notification without assigning any reasan thereol.

Memkers ame requessed to carphuly read al the Notes sat o in the Notice of e
AGM and instractions for jinig the AGM, manner of casting vl Srough remote
‘E-vating / e-voting duriag the AGM.

Fieasa weke bo the Comgany dor any assistance in s maner.

Sd/- Chief General Manager (RE), APDLL
Bijulee Bhawan (Annex. Busding)
Paltanbazar, Guwahati-T81 001 (Assam)

of [ 15092008

in.victorulicwelEgmall.com

'I'hucwvme s g i MnEsry
Smal and MM\ENW { i

nm.l o cmw
regstration st s MEHE
UOYAM-DL-1 i7128)

By Order of the Board
For Mukars Labaralories Limited

Pijuch mnr;
Company Secralary
ACS BET1Z

Mumbai
Jeiy 1, 2025

THIS IS A PUBI
INVITATION

SIMCA ADVERTISING LIMITED %ﬁ

o Case
Corporate Identity Number: L7 4990MH2022PLC3B4827 by
Owr compdny wis incomorated as & Public Liméted Compary under ie pame “Simce Advertising Lenied™ under the provisians of the Companies Act, 2013 vide
certificate of incorporatian dated June 17, 2022 tssued by the Registrar of Companiss, Central , Manzsar, For detels refating to ragistered atfice af
our Company, please see chapter fited “Histary and Certawn Comporate Marfers” on page 187 of the Draft Red Herring Prospectus dated June 30, 2025 [*DRHP"), fied
wilh the SME Platiorm of National Stock Exchange of India ["NSE Emerge™) on June 20, 2025,
Registered & Corperate Oflice: Bungalow Mo G-§, Swami Samarth Nagar Roshanlal Magar, 3nd Cross Lane, Andheri (W), Mumbai — 400 053, Maharashina, india
Tel: 022 - 2633 5055 | Coatact Person: Paoja Sanjiv Hindia, Gompany Secretary and Compfiance Dfices
E- il | Websile: i.com

OUR PROMOTERS : FAHIM BATLIWALA AND ASHMA FAHIM BATLIW
INITIAL PUBLIC OFFERING OF UPTD 31,72,000 EQUITY SHARES OF FACE VALUE OF T10/- EACH ["EQUITY SHARES™) FOR CASH AT A PRICE OF T[®] PER EQUITY
SHARE (INCLUDING A PREMIUM OF [#] PER EQUITY SHARE] {"I35UE PRICE”) AGGREGATING TO 7] @] LAKHS ['THE ISSUE"). THE ISSUE WILL CONSTITUTE
[®]% OF THE POST-ESSUE PAID UP EQUATY SHARE CAPTTAL OF DUR COMPANY. THE ISSUE INCLUDES A RESERVATION OF UP TO [e] EQUITY SHARES
AGGREGATING TO T[] LAKHS (CORSTITUTING UP TO [#]3% OF THE POST ISSUE PAID-UP EQUITY SHARE CAPITAL OF OUR COMPANY) FOR SUBSCRIPTION
BY MARKET MAKER (“MARKET MAKER RESERVATION POATION"). THE I55UE LESS THE MARKET MAKER RESERVATION PORTION 15 HEREIRAFTER REFERRED
TO AS THE “NET ISSUE". THE ISSLIE AND THE MET ISSUE WILL CONSTITUTE [@]% AND [}% RESPECTIVELY, OF THE POST- ISSUE PAID-UP EQUITY SHARE
CAPITAL OF DUR COMPANY,
THE FACE VALLIE OF THE EQUITY SHARES (5 T104- EACH, THE ISSUE PRICE IS [] TIMES OF THE FACE VALLIE OF THE EQUITY SHARES, THE PRICE BAND, AND
THE MINIMUR 810 LOT WILL BE DECIDED BY OUR GOMPANY I CONSULTATION WITH THE BRLM AND WILL EE ADVERTISED IN ALL EDITIONS OF (@] AN ESGLISH
MATIINAL DAILY NEWSPAPER, ALL EDITIONS OF [#], A HINDE NATIINAL DAILY NEWSPAPER AND ALL EDITIONS OF [@], A BIARATHI DALY NEWSPAPER, MARATHI
BEING THE REGIONAL LANGUAGE OF MAHARASHTRA WHERE OUR REGISTERED OFFICE 65 LOCATED, EACH WTH WIDE CIRCULATION, AT LEAST TWi0 WORKING
DAYE PRIOA TO THE BIDSEUE OPEMNG DATE AND SHALL BE MADE AVAILABLE TO THE EMERGE PLATFORM OF NATIONAL STOCK EXCHANGE OF INDLA LIMITED
FOR THE PURFOSE OF UPLOADING ON THER WEBSITE IN ACCORDANCE WITH THE SEBI ICOR REGULATIONS,
In case of reviion in the Price Band, he Bid ¢ isue Pericd shall be sended for 2 kast three ddiioral Working [ays alter such revision in ®e Price Band, subject o
e Bid / |ssue Period not exceeding 10 Warking Deys: In cases of force maeure, banking stike or simiar erloregeen sroumstances, our Company may, in consaitation
wiith the BALM, for reasons % be recontad in wiiing. extend the Bid | [zsue Perlod dor @ minimum af ana Working ey, subject to the Bid / Issus Period not excesding
10 Working Days. Any revision in tha Price Band, and the revised Bid ( ksue Period, if appicable, shal b= widely disseminated by nofificaton to the Stock Exchange,
by Essuing a press rekase and also by indicating the change on the website of $e BALM and terminals of the Syndicate Members a0 by inlimation to the Desigrated
Inbermediaries ad the Spansar Bank, a5 appicab.
Teics S5UR |5 beting made enugh the Book Building process, in feems al Fule 19(2){B)(0) of the Securlies Conracts (Regulafion) Aules, 1557, a5 amendsd (“SCRAR™
rezd with Reguiation 252 of the SEE ICDR Reguiations and in complance with Regutation 253{1) of the SEE1 ICDR Regulations whesein not mare Bhan 50% of the et
Issue shal be avaiable for akocation on a proportionate basis 1o Qualifisd insshiticnal Buysrs (“QIBs”. the “0IB Portion™), provided that our Gompary

AAVERTIRRNG LTD

W
Furlhes, rafer Exprassian of Inwmk {EDI Process Document avalakis on the
of the o sand i en-e-l h

Bu‘d—-"rlnw\.‘mlud

Bllag Mmurl!.ﬁummuudhmhun Profussional

a Managsment Salutions. rivubel.rmlbod
Resalustion Prsiuselanl of Vichsr Buliamel Privars L

zmnnﬂ

|BEI Regn. PE-DO20NPA-1/2022-
.qﬂ:nmﬁnazmnumnmz [Vialid ugte 31-12.
Corraspondien addiess and rod acklrexs wil |

Bmpany
4. Membars holding shasos in physical farm who havo not updated thair
mandate for receiving the dividends directy in their bank accaunes thraugh
Electranic Clearing Service or any cther mesns {“Elactronic Bank Mandate"},
<an segistar thair Elciroec Bank Mandate 1o racaive dividends dirsetly inta
ank accourt electranically, by sending folcwing detad | dacument in
additon 1o the documents menticried = para 3 sbove by -mail to investor-

a. Mame and Branch of Bank i which dividend is ta be received and Bank
Aot type;

. Bank Account Nurber alkathed by youe bank alter implementation of Care
Bankirg Solutions;

©. Sdigit MITR Code; and

o Sall attastad scanned capy of cancolied chagque baaring the name of the
Member or first munr i case shares ace held jointly.

UN« emer-l 315t March 200‘5. if approved at the 63’0 K‘M i ?501 Mr WS
& M ba update their e-

8, Bﬂlh\]nlllg(e

olkats - TDWI’I  West Bongal

Rogistored s-mail 10 with M6 info@sumedhamangement.com
m dress: com

| ackdress / Depusitcry.

For Indian Metals & Ferro Alloys Ltd

rocess specific e-mail ad

B
Date - Znd July 2025 Flace : Kolkata

SMRUTI RANJAN RAY
Dated 1 July 2025 COMPANY SECRETARY & COMPLIANCE DFFICE

ELODHA
LODHA DEVELOPERS LIMITED

(FORMERLY KNOWN AS MACROTECH DEVELOPERS LIMITED)
Regd. Off.- 412, Fioar-4. 176 Vardhaman Chamber, Cawasii Patel Road,
Horniman Circle, Forl, Mumbai-400001.

Corp. Off: Cne Lodha Place, Sanapati Bapal Marg,

Lowwes Paral, Mumbai — 400 013
CIN: LASZ00MH1995PLC0TI041 Wabsite: wove lodnagroup.com

Emall: [nypsial Tel: +41 22 6133 4400

INDO RAMA SYNTHETICS (INDIA) LIMITED
Fege. Offica : 424, MIDC industral Ama, Butiborl, Nagpur - 341122, Maharasnira, India
Tel.. O7104-663000 1 01, I LI7124MH18B6PLCIBEE1S

Emal : And.com, Weebslie:

NOTICE OF THE 39™ ANNUAL GENERAL MEETING,
E-VOTING INFORMATION AND BOOK CLOSURE
NOTICE s hereby gi Trirty-Rinth Meeting [“30°AGM"} ol

f {India} Limited {"the Company ) wil b heid on

Information regarding 30 Annual General Meeting to be held
Inruu:gn Video Conference, Record Date and Final Dividend
mbars may role thal ihe 307 Annual General Meeting (AGM) of the
compmy will be heid = Fma 5428, 2025 3t 3:30 pm (1ST) thraugh
- Maans (‘DAVM]

n al psna o tha Companies A, zmamcn
and the Rules made thereurder nd Ihe Sacuilies and Exchange Board of
|mu ['SEBI) |Listing Cigatians and Discosure

Wednesday, 237 day of July 2025, at 19:30 AM I5T, througn Video Canferencing
(VTN Other Audio-Visual Means ("0AVM"), in complisnce with the applicable
citulas issued by the Ministry of Copotale Alfairs {"MEAT) and Securities and
Echrange Board of kvfia 5EBI"),

The Hatice set aul yind
357 AGM farthe ¥
s-mad to &l the Members whase e-mall DS 2 registersd with the Company or

10 be trangacted during the

thraugh

5 {'Listing Ragulatans’) read with Genaral Circular Mo, 52024 dated

Seolember 19, 2024 ardd varous circutans issued in this regand by the Mink
prale Affairs (MCAT) from time bo Sme and Circular Mo, SEBI HOP

CFD:’CF OFoD-2 P! CIRY 20241133 daled Octaber 3, 2024 issued by the SEB|
herninafier coliactvedy rofarad 10 a5 “Carculars™), o transact the business that
wil be gal forth in the Notica of the meeting
In comphiance with the above Circulars, electronic es of the Notce of
Iha A and Integrated Aepan for nw nnam-.al year 3 M will bo sant m
al the mambers whose email addre & registaned wilh the Company
Feagisirar and Snhare Transler Agant [ RTA] Depessilory Participantiz) (| DDs]"
Hlh AGM and Imeprated Reporl wil alsa

on the website of MUFG Intime Inda Private leﬂ {farmerky known as Link
Infime Incka Privale Limited] { MUFG { RTA) at 0.,
The physical copias af tha Natica akng with the Intagrated Report shall e sent
o oge Memibars whi request far the 2ame. Addtionally, in accordance win
Reguistion 38 of the LM:?-‘W&MW"S the Company is also ssminn a:"l’%

whose e
DP(s) praviding the webink of 00!'||1=n)(£ wbisita from mm this Irdngrated
Report for FY 2024-25 can be acoet

wilh the BRLM, may alocale up to 50% of e QIE Partion % Anchor iwestors and the basis of such dlocation wik be on a discrefionary basis by oor Company in
corrudtilion with the BRLM, in accardance with e SEBI ICDR Regutstions (the “Ancher Investor Poron”), of which coe-thind shall be reserved Tor domestic Motusd
Funds, subict 1o vakid Bads bidng received Tram the domestic llulual ms il ar abive The price o which allocation i made 8 Anchor Investors ["Anchor Investor
Alleeation Price”). Further, 5% of the Mt OB suliect o valid Bads being received
ator ahowe the Iagus Price, and the remalnder of the Net (B Portion M be available for iocation on & nnpnmmare basis o all (1183 {other than Anchar kwestors),
including Metusl Funds, sebject 1o vakd Bids baing received at or above the tssue Price. Further, ot less than 15% of the Net Issue shal be avaiible for allocation 1o
MorHnstitutional Bidders {“Non-Institutional Portson”) on a proportionate basis %o Nen-Institutianal Bidders oul of which {a} one third of the porfion available t non-
institutional biddirs shall b reserved Tor applicants with soalcalion siee of mone Ban two [0l and up bo Such lobs equivalent o rot moee tean T10.00 kkhs; (1) bwe
tied of e partion avalable b non-insshaional bidders shall be reserved lor applicants with apphization size of more than 710,00 lakhs provided that the unsubsciibed
ponkm nem!erm such sub-categories may be aliccated mappuwnsm the other sub-category of Non-institutional Bldders. Further, not less than 35% of the Net lssue
wilh the 5281 ICOR ngamnms subject 1o valid Bads being recaived from Shem &t ar above the tssue
Price. Al Badders [except Anchor imvestors) shakl lnamanwﬂ{ participats i this |sswe coly thraugh the Apgication Supparted iy Blocked Amount ("ASBA") process and
shall provide cetaits af ther respective bank accoun finchedig UPL ID {defined hereinafter) in case of UP! Bidders (definad brerenaften)) in which the Bid Amount wil
b bicscked by We Sell Certified Syndicale Barks {“BCSBS”) or the Sponsor Bark, as Whe case may be. Aschor nol permilled b § e Anchar
Inwestor Portion through e ASBA process. For further detals, see "issue Procedie ™ on page 271 of the DRHP
This public annauncement is being made in compliance with of Regulation 247(2) of the SEBI ICOR Regulations o inform the rumuc mamur Company is ;mpeslnn.
subject to appl stamnory recept of requiste appravals, market conditions and other
of its Equity Shares pursuant o the Issue and has fied the DRHP with the NSE Emange an Joms 30, 2025, Pursuznt to Reguiation 24?!1] of the SEAI ICDR Hsgmannns.
e DAHP fled with NSE Emerge shall be made availabie b the public for comments, # sy, for a period of al lexst twenty-one days from e date of filng e DRHP by
Fiasting it an dur Campany's webisile, NSE's websste and Book Running Lead Manager's websile,
O Company hereby imvites the members of the public 10 give their comments an the DRFP filed with NSE Emenge with respect 10 disciosures made in the DARP The
et 15 requested 10 send a copy of the comments 1o the NSE Emerge, our Campany o the Book Running Lead Marager In respect of the disciosures made in this
DARHA A1 commests must be recaived by NSE Emerge, our Company and'or the BRLM and/or the Company Secretary and Compiiance Officer of our Company in relation
&0 the Iszwe on or befane 500 pm. on the 215t day from the atoresaid date of filing the DRHP with NSE Emenge.

Manner of ] upd:llngll’w email addresses and bank account

Mambars wha wish 10 register / update ther amal address and { o bark accounl
mangate. Surrewpi of dritent ane requested o follow the below instructions:

Wiz MCS Share Transfer Agent Limite ("RTA") or

wih fior respective Depesitory Participants. The e-mail dissemination has been

completed an 1° July 2025, Forfhes, in acconfance with Freguiation 36{1){b) of SEBI

(Listing Otfigations aed Disclosure Requiement) Reguistces. 2005, 3 lefier
idis ink for 5 b

wiha have nol registered thesr emall kis.

The Hatice of Be 39°AGM and Annuzl Repart are avallaiée on the website of the
Company 3t wwa.indoramaindia.com, websge of National Secunties Depository
Limited (“NSDL) at weww.evating.nsdl.com, websites of Mational Stock Exchange of
India Linited ("NSE") al wwwnsendacom and BSE Limiled ("BSE") al
winw hssindia, com

In comgiiance with the peovisions of Section 108 and ofer applicable pravisians, it
5"!‘ of the Companies Act, m!s read with Rule 20 of the Comgpenies (Managemen
Fegudation 44 of
SEBI |Listing Dnlqannnsann‘ﬂs:bm Requirements) Reguiatinns, 2015, and the
Secretaridl Standards on General Mestings ("35-2") issued by the nsthse of
Dnll‘ww Secretaries of India. the Members are nmncumu:umaoiww:asuhn

S8t Barll ik al the 35" AGM el vling

s)'shem {Remote B-AoEng) provided by WSOL. The voting rights of the tMembers si\ul

the Company a3 on the [:m-mf [ate. In compliznce with e MACA Circulzrs a'n SEBI
Carculars, Iha 357 AGM of the membars of the Company & being conducted through

For share Foegistar / Updiste the detals in your demal sccount
a-mhmllue hml A5 par 1A process advsed by nurlamw D5,

The Mumbcls heding shaws either in physical foem orin dematerialized form, a5 on

For shares held in Membars may nobe that a:

physical form the SEBI Ciroulsr Mo, SEBlIHU'MIRSO‘MIRSI}

PM}I'PJCR 2023737 dated March 16, 2023 tnamu
i of the SEE Maslor Circuar No. SEBI

MIRSOUPCO-1FICIREE/AT datod May 7, m-ﬂ.

it Is mandatoey for Ak membars mﬁn% shams in

Date, 1.e., Wednesday, 165 Juy 2025, may cast thei vobe electronicaliy on
the Dusiesses as S5t ool n the Nolice of the 397 MG through electionic voling
system of NEOL [“Remole e-Voting ). A the Memhbers are hareby informed that

il i ag 22t oulinthe the 3STAGM, may
Hemcnw\dhunn o o-Valing systern althe AGM;

physcal fum 1o fumish
Cortact details {Postal Address with PAN and
Mobils Humber), detais and Specimen
Signature mrlmrwnsswum folia numbsrs

ister | upcae the detalls in the
prencrbad Jorm 1SR4 nd ovel evant ferna
wilh the RTA of the Compary (6. MUFG Intime
Indin Private Limied Tormary known &3 Link Infime
India Private Limiled) which 2an be accessed ira
Company's webste at wawladnagraup.sam
v e, RTAS webste 3t DROE {0 mons.

In accordance with the above creutars, dividends. in
al physical fokos whw.. any o the above

K¥C dotails are nal updata

date. wil be held back by the Cnmmmy jrileu

may please nate that he same wil b reloased

Sieeonialy aniy uper updating the KYC detata.

Irvestimiznls i equily and squity-relalid securites mdvea&‘mwnfnd(and imslors should notinvest any funds in the | theey can affoed & kaf

Toging their enfine Fmestment. Invesors an advised b decision in he tsue, For

mvp.smls P! rely on Thesr own eummwn al our Company and the Bsue, including the riske invaived. The Equity Snares in he 155ue have not been recommenged
the SEAI, nar does 5 the accuracy or adegquacy of the contents of the DRHE Specific attention of the investars (s inted to "Risk Factors*

oﬂ ﬂiﬂﬂ 36 of the DRHP.

HAny decision 1o invest i the Equily Shares described in the DAHF may anly be made after the Red Herring Prospectus {"RHP") has besn fied wilh the Aol 2nd must

e miade solely an the basis of such RHP a5 then may be matersal changes in the RHP fram the DRHP The Equity Shares, when offéred, through the RHE are propased

o be Bsled on NSE Emeige

The Sablfty of membess of our Comgsiny is imited by shares. For detalss of the main oblects of our Campany as contained In s Memarandum of Association, pleass

age “Wsfory and Cerfaln Corparale Matfers™ an paga 187 of the DRHE

For detals of the sharm capita and capital structure of cur Compeny and the names of the signatoriss to the Memarandum of Associzton and the number of shares of

our Company subecribed by them please see "Capital Straclure” on page 78 of the DRHP:

IMPLIANCE DFFICER

(®) MUFG

Isocrapasus] SIMER
SOCRADAMUS CAPITAL PRIVATE LIMITED MUFG INTIME INDIA PRIVATE LINITED SMCA ADAERTISMG LIMITED
A Puoja Sanjiv Hindia
Gala Mo. 203, Carma Incustrial Estate, 101, 247 Pk, 13t Floar, L B § Marg, Viknygll | dress: Bungalaw No C-6, Swami Samarth Nagar
Sun Mill Cormpound, Defisie Road, Lower Parel ' 3 = v Rizshianlal 3rd Gross Lane, Andheri (W),

{West), Mumbal - 400 083, Maharashi, inda
Telephone: +91 81067 14549
Email: Samca SMEROEIn. mpms, Mg, com
Investors Grievance e mal'
imca,
Website: wm‘.m.nms.mum oam
Contacl Persen: Shanli Gopalkrishran
SEBI Nuriher:

Wagar,
Mumbai - 400 053, Mahaashira, inda
Tel, Mau: 022 - 2633 BI55
Emalk. imvestorgesimeaadveriising, com
Wiebsite: www.smeazdvertising.com
Imaslovs cin corkact our Company Secretary and Compiance
(Ofices, Book Rumning Lead Marager or Regisiny to the ksue.
i case ol any ora Ee o7 post 3508 SElalA0 prodlams. such 25
non- receqt of leper of alotment, nen- credi of aboted Eguty
shares i e resgectve Beneliciry sccourl, non-feceinl of
ety Orders ard eos-FRCaipn 0f Ands by Aclonic moge et
Al capstalized terms used hesein and nol specifically defined shall have the sama meaning as ascribed 1o them in the DRHP

{West), humbal — 400 013, Maharashira, Inia
Telephone: 022 - 4061 4225

E-mial: info@soradanmus.in

Investor Grigvance Email: in
Wibsite: hitps://sucradamus o

Contael Person: Kiilik: Fupds

SEBI No.: 38

For SIMCA ADVERTISING LIMITED
Om biehall of the Board of Directors
Place: Mumie: Pooja Sanjiv Hindia
Darte: July 01, 2025 Company Secratary (ificar

SIMCA ADVERTISING LIMITED = proposing. subject to applicable stattory and regulstory requirements, recaipt of rauisite approvals, market conditions and other
considerations, by endertake a0 intial puble olfer of is Equity Shares and has Heﬂ the ORHF with NSE Emene on June 50, 2025, The DAKP shal be dvadabi
on ‘wbsite of the Stock Exchange ie., NSE 2 hitps:'www.nseindia.comy’ and is avaiable on the website of the BRLM, ie. Socradames Capifal Private Limited at
himpes s ncradamus.in/. mnnam\lm shoukd note that investment in équity shares imvoives a high cegres of risk and Tor detsils relasing % such risk, plsase see the
suction fifed "Risk Factors” beginning an page 36 of the DRHP Potential ivestors should not rely on the DAKP fled with NSE Ememe for making any investmant decizion.

‘The Equity Shares offered in the lssue have nof esn and wil not b registered under the LS. Securfies Act or any stale securitiss |zws in the United States, and unless

Manner of casting vote through e-vating process

i) T 170 July 2025 1900 AM 15T

andendan rum;- 2?"‘July 20253t S.00PMIST,

il The: Cut-off Date for determining the ekgibitty 1o vote h;‘ Hem ding or g-

aiting system at the AGM enall be Wednesday, 167 July 2025:

) Ay 9980" Whﬂ scoires shares af the Gﬂ'“ﬂaﬂs‘ iﬂﬂ laecomu it Member of e
Company after i HH [
oft Date, L2, Wednesday, 165 July 2025 may obtainihe login 10 znd psﬁwun by

o, P

with NSDL for a-vating, then the ensunu Usar 1 znd Password can Deuseu far
casling the vote;
¥) Mernbers may note thal:
) e Remote &\l‘nhnu mnouls shal be cisabled by MSOL aftr 501] FM IS! on
Tuesday, 22 Juiy . e

A

wuzn.GM.ma'p

g pr
b sl not

Meambers will hive an oppariunity to cast thai votes remately on e b

@ mary be sed forth in the Notice of the AGM Inrmnh renote e-voling eval.em

(Remate eucling] as well as though evaling system curing the AGM

Datadad Instructions for e-vating Inclicing mmotn G-uging wit be provided in

s Natice of the AGM 1o the members of the Comgany.

Recard Date and Payment of final dividard

Mambers may note that the Board of Directors at its meetng heid an Thursday,

Apeil 24, 2025 have approved and recommandad payment of final dividend of

! 4. 25~‘- [42 5%} EB" equily hare of T10V- each for the Financial Year anded
2025 subject ko the appeoval of members &t 30" AGM. The final

mvdend i awmed bry thes members will e paid wilkin 30 days from the

conciusicn of the AGM, 1o the members whose rames. appear in e Registrar

of Members /Benaficial Owners, a5 Sa casa may ba as on the Cul-al

Frickary, Augusl 22, 2025,

The final dividand wil bo pald slectronically theough vanous anling fransfor

mades (o those mambars whase bsnk awmxﬂ dalale &e availabie wilh FTA.

n

wil be sant ta ther atidres:

Tax on Dividend

Mambars may nate that the income Tax. 1961 (ihe 'IT Aclimandates thal
mvidends paud oo distibuled Dy a comparry 8Mer Agil 1. 2020 shall be Laratia
in the hands of members and the Comparry shall be required 1o deduct tax al
sowrce {TDS') an the dividend al the prescribed mtes. The TDS rale would
wary depending on tha resdantial stats af the membars and the documenls
Bubritied by (Fam and accaphed Ly e Comgany,

A sparsce: il criciritabia) b b seok 1o B irdiecs informing
them of he procedurs o be adopled by themidecuments 1o be submitted
foe detarmining 1he spplicable 18x rae. The said communicaton alorg wil
the detaiied tax rates, exemplion forms and ather documents rmsed for

!enemal Owners man:amen By thie QDO&HM ason ﬂﬁ Cut-olf Uﬂl& 0"’!’

i) In case of ouenies relsting to Aemots B-iotng| a-mmq. Iembars may reler to
Frequently Asked Questions [FADS) and e-wolee) user manual for sharehoiders
avalahle 3t me Mnaus Mm of wawsvoting.nsdl.com or call on 022-

LOMm. In case ol
any griewancesquenes relling o conduct of AGM thicagh VLOAM e-valing,
pliase contact Ms. Pafavi Miatre, S¢ Manager, NSDL, Trade Weeld, “&° Wing, 4°
Floor, Kamata Mifs Compound, Lower Parel, Mumbai-400013 o1 write 1o Be
Company & corpéindorama-ind com.

Ill! i ions for Remote B-o!
RGN are given inthe Notice of the 39°AGM.
ﬂlllcs.lay\a\’aum{F[:Smm CP 12070), Fracticing Company Secretary, a member

of the Instiute of Company Secretaries of India, has been appoiied as the

Serutinizer o strutinize the Remale e-oling process and casting vole aough e-

g i dunng

e} The Register of Mambers and Sham Transter Books of the Company wil reman
closed from Thursday, 179 July 2025 0 Wednesday, 23 July 2025 {both the days
inchusive], lor the purpnse of AGM,

The msuks of Ihu Wlm shall be dectired within two working days fom the

kg with the Scrutinimr's Report

after the results are deciared and will simuitaneously be forwarded 1o NSE and BSE.
where he equity shares of the Company are bsted and shall be displayed 22 the

determining tha agplicatle tax rates mr m- mad: available on
wabsile at e lodhanroup.co a0 equesiad Dﬂ SIADMH 9"@
Bocuments in Booondance wnnlm mlcame provigions of the T Act

The abova Information s being sswad far iha information and benafit of Al tha
mamtars of the Campany s |s in complance wih the applicatile Circulars
The members may contact the Company's RTAaE

Mr_ Jayprokash Parambath, MUFG Intime India Private Limited

(Urit: Ladha Develcpars Limited {formery knawn as Macratech: Develapers
Limnitad)}

C 101, 247 Pack, LB.5. Marg, Vikbroli {West). Mumbsai - 400083,

Tel. No- 810 811 6767
Email;

mudg.com

musg.com, Website:
For Lodha Developers Limited

an|yot Rangnekar
Officar

Piace: Mumbal 5,
Date: July 1. 2025 GCampany Secratary &

5o rigistered, may not be ofiered or sold within the Usited States, except pursuant b a0 esemplion from, af in 4 trangaction not subject 1o, the
of the U5, Secunties At and in accondance with any applicable U5, state securties laws. Accordingly, the Equity Shares are being offered and sold only cutside the
Urited Sties in offshore rarsactions” as defred in, and in relisnce on Regulation Sunder the U5, Securilies Act and the applicable liws of the jurisdictions where such
otfers and sales are made. There will be no public issuing of the Equity Shares in the United States. sutzsaal|

o0 @ T B 1]

o0 &0

ihe Members of the meam s in comgpilance mmma MCA Clreulars and the

SEBICirgatars By arder of the Brard
For Inda Rama WMM“B {India) Limided

Manish Kumar Rai

Placa: Gurugram Company Secrebary and Compliance DRicer
Drakes July 1, 2025 (IG5 Membership Mo ACS 17173)
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